
BEFORE THE N ATION AL GREEN  TRIBUN AL, 
PRIN CIPAL BEN CH, N EW DELHI. 

ORIGIN AL APPLICATION  N O. 263 OF 2022. 

IN  THE MATTER OF: 
SHRI HARPAL SIN GH RAN A APPLICAN T 

VERSUS 
DELHI METRO RAIL CORPORATION  & ORS. 

S. NO. 

1. 

RESPON DEN TS 

DATE OF HEARIN G: 01.03.2023 
IN DEX 

PARTICULARS PAGES C.FEE 

COMPLAINANCE 
RECORT ON BEHALF 
OF THE RESPONDENT 
NO. 1/DELHI METRO 
RAIL CORPORATION 

DELHI FILED BY: 

DATED:24.02.2023THROUGH 

~f~.JJ'::f___ 
DARSHAN PALIWAL, ADVOCATE 
FOR (PALIWAL & ASSOCIATES) 

ADVOCATES 
COUNSEL FOR THE PETITIONER 
ENROLLMENT NO. D-950/2003. 

CH. NO. T-43, TEHSIL LANE, 
TIS HAZARI COURTS, DELHI-54. 

Email: paliwaldarshan. 2 l@rediffmail.com 
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